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The State Government* have been 
adviied that they should adhere to 
the term* of repayment.

Non-Benmnentive Schemes

•3*8. Shri P. Kamamurtl:
Shri A. K. Gopalan:
Shri P. Oopalan:

Will the Minister of Finance be 
pleased to state:

(a ) whether it is a fact that the 
non-remunerative works like anti-sea 
erosion schemes undertaken by the 
State Governments are financed by 
the Centre with interest bearing 
loans;

(b ) whether any State Government 
have urged the Centre to substitute 
the assistance of interest bearing loans 
with grants in regard to nan-remu
nerative schemes; and

(c) i f  ao, the reaction of Govern
ment thereto?

The Minister of State in the Minis* 
try of finance <8hri K. C. Pant): (a) 
to (c). Central assistance for anti
sea ercsion and similar schemes such 
as flood control is provided in the 
form o f loans within the overall assis
tance for the State Plans.

Some State Governments have sug
gested that Central assistance for 
such schemes should be in the form 
of grants. It has not been found 
possible to accept the suggestion, as 
the scheme* cannot be considered to 
be nan-remunerative.

Splitting  ap o f L ife  Insurance 
Corporation and Hindustan Steel 

Ltd.

***»• Shri M n f t  Gupta:
Shri Seakiyan:
Shrt a, k .  Tavuriah:
Sbrl D. N . P lM k u  
• M P .K . Dm :

Shri K. P. Singh Deo:
Shri D. N. Deb.
Shri George Fernandes:
Shri Madhu Limaye:

Will the Minister of Finance be 
pleased to state:

(a) whether there is a proposal to 
Split-up certain public sector under
takings like the Life Insurance Cor
poration, Hindustan Stee! Ltd. into 
separate units;

(b ) if so, whether it is likely to 
lead to any increase in efficiency and 
lowering oi costs; and

(c ) the details of the proposal and 
when it is likely to be gna'ised?

The Minister of State in the Minis
try of Finance (Shri K. C. Fust): (a)
to (c). The question of spiiting-Up 
major public sector undertakings 
into separate units has to be consi
dered with regard to the relevant fac
tors in each case. In the case of 
Hindustan Steel Ltd., far instance, I 
would invite the attention of the 
Hon’ble Members to the repy given 
by the Minister of Steel. Mines and 
Metals to the Lok Sabha Unstarred 
Question No. 545 on the 25th May, 
1967.

As far as the LIC is concerned, the 
recommendations of the Committee 
on Public Undertakings in this regard 
are now under examination.

Indian Doctors in England

*$90. Shrlmatl Savitri Shy am: Will 
the Minister of Health and Family 
Planning be pleased to state:

(a) whether Government are aware 
of the observations made by Shri 
Jivraj Mehta former Indian High 
Commissioner in England on the atti
tude of Indian doctors in England;



(b ) whether it is a fact that a 
large number of doctors after obtain
ing their poat-gradaate < ip {M  in 
England atiaythere aad work «s  Regis
trars but are reluctant t o . return to 
India; and

(c) if so, the causes thereof and 
how Government propose to persuade 
them to return to India?

B e  Minister o f Health aad Family 
lostnlag (Dr. 8. Chandrasekhar): (3 )
ho reports recently appearing in the 
res* have come to notice of the 
ovemment.
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(b ) The information is not readily 
hrailable.

(c ) Better remuneration and stan- 
irds of living off., red to Indian doc- 
irs in foreign countries like the U.K. 
ould seem to be the principal cause 
' unwillingness of some doctors to 
■turn from abroad. The Ciovem- 
:nt of India havP been taking v.iri- 
is steps from time to time to enrour- 
;e them to return to India. The 
ost important of them are a.« 
ider:—

f l )  Formation of a Scientists'Pool 
including doctors;

(2) The particular^ of the dor'.ars 
t-nrolled in the National regis
ter are published periodically 
amd sent to all Ministries/ 

State Govemments/U.P.S.C. 
etc. etc.

(3) The U.P.S.C. and other rec
ruiting agencies treat the 
Indian doctors whose parti
culars are given in the clas
sified lists, as ‘Personal Con
tact’ candidates for all posts 
advertised by them.

(4 ) iPersoQ* appointed to ihe
‘Pool* are attached to research 
institutions, Universities etc.
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